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by th Spealcer to remain ple ~ {nt today along 
with the Education Minister, I am here and I 
have tried my level best. 

MR. DEPUTY SPEAKER: We go to the 
next item. Matters under Rule 377. Shri 
Chandra Pal Sing h. 

MATTERS UNDER RULE 377 

(i) Need for improving power ~upp)y in 
Western Uttar Pradesh 
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(U) Facilites for the handJoom industry in 
Kerala for its proper deVelopment. 

SHRI V. S. VlJAYARAGHAVAN 
(palghat):- - The handloom industry in 
Kerala is facing a serious crisis today. There 
are one Jakb looms working in the coopera-
tive sector. Most of the looms in Cali cut and 
Cannan ore were manufacturing crepe which 
had a very good market in foreign countries, 
particularly in U. S. A. and European coun-
tries. But, of late, we have almost lost these 
markets and this has seriously affected the 
industry. Thousands of weavers have lost their 
jobs and are on the verge of starvation. The 
All India Handloom Fabrics Marketing 
Cooperative Society, Kerala State Handloom 
Weavers Cooperative Society and such other 
organisations have not been able to do 
anything to save this industry. 

Another problem which is affecting this 
industry is the 30 per cent increase in the 
prices of types of yarns and 25 per cent incre-
ase in the prices of chemicals during the past 
one year. 

In the circumstances, I request the Govern-
ment to take the following steps to save the 
handloom industry in Kerala: -

1. Ensure supply of yarn and chemicals 
at controlled price. 

2. Make an all-out effort to explore inter-
national market for handloom produ-

. cts. 

3. Introduce measures for the welfare of 
handloom -Weavers. 

(Iii) Adequate Funds for Ernakulam-
Alleppey Railway IiDe and Alleppey-

Ka1amkulam Railway line 

PROF. P. J. KURIEN (MAVELlKARA): 
Sir, under rule 377, I make the following 
statement:-

The coastal railway line connecting Ernak-
ulam to AUeppey and Alleppey to Kayam-
kulam was a long-felt need of the people of 
Kerala. It was after much representations and 
agitations that the Government of JOOia ~d 

- -Th Original s~ech was delivered in Malyalam. 


